
 Title:  Introduction  of  the  Contingency  Fund  of  India  (Amendment)  Bill,  1999  to  further  amend  the  Contingency  Fund  of
 India  Act  1950.

 11.07  hrs.

 THE  FINANCE  MINISTER  (SHRI  YASHWANT  SINHA):  Sir,  |  beg  to  move  for  leave  to  introduce  a  Bill  further to  amend  the
 Contingency  Fund  of  India  Act,  1950.

 MR.  SPEAKER:  The  question  is:

 "That  leave  be  granted  to  introduce  a  Bill  further  to  amend  the  Contingency  Fund  of  India  Act,  1950".

 (Interruptions)

 SHRI  YASHWANT  SINHA:  Sir,  ।  introduce**  the  Bill.

 (Interruptions)

 STATEMENT  RE:  CONTINGENCY  FUND  OF  INDIA  (AMENDMENT)  ORDINANCE

 SHRI  YASHWANT  SINHA:  Sir,  |  beg  to  lay  on  the  Table  an  explanatory  statement  (Hindi  and  English  versions)  showing  reasons  for
 immediate  legislation  by  the  Contigency  Fund  of  India  (Amendment)  Ordinance,  1999.

 (Placed  in  Library.  See  No.  LT  10/99)

 *Published  in  the  Gazette  of  India  Extraordinary,  Part-ll,  Section2,  dated  26.10.99

 **Introduced/Moved  with  the  recommendation  of  the  President.

 श्री  रघुनंश  प्रसाद  सिंह  (नैशाली):  अध्यक्ष  महोदय,  देश  में  डीज़ल  की  कीमतों  में  नू्  होने  से  आम  जनता  में  राही  -त्राहि  मची  हुई  है।  सर  कार  इन  बढ़ी  हुई  कीमतों
 को  वापस  नहीं  ले  रही  है।  हमने  इस  मामले  पर  एडजर्नमेंट  मोशन  का  नोटिस  दिया  है।  मेरा  अनुरोध  है  कि  सर  कारी  कार्य  को  रोक  कर  पहले  इस  मामले  को
 लिया  जाये।  ....  (न्याधार)

 MR.  SPEAKER:  Please  take  your  seat.  How  can  you  ask  for  it  now  when  the  introduction  of  Bills  are  going  on?

 (Interruptions)

 THE  MINISTER  FOR  LAW,  JUSTICE  &  COMPANY  AFFAIRS  (SHRI  RAM  JETHMALANI):  Sir,  do  they  realise  how  important  is
 this?

 (Interruptions)

 MR.  SPEAKER:  Shri  Raghuvans  Prasad  Singh,  please  take  your  seat.

 श्री  रघुनंश  प्रसाद  सिंह  :  अध्यक्ष  महोदय,  डीजल  की  कीमतों  में  नू्ि  को  लेकर  देश  व्यापी  हड़ताल  हो  रही  है

 (व्यवधान)
 एडजर्नमेंट  मोशन  का  नोटिस  लिया  जाना  चाहिये।  अध्यक्ष  महोदय,  यह  लोक  महत्व  का  प्रश्न  है।  देश  की  जनता  के  साथ  धोखाधड़ी  की  गई  है।  यह  सर  कार

 मनमानी कर  रही  है।  यह  सर  कार  किसान  निरोधी  कार्य  कर  के  मनमानी  कर  रही  है।

 (व्यवधान)
 सरकार  को  डीज़ल  की  कीमते  घटानी  चाहि  ये।

 अध्यक्ष  महोदय  :  आप  बैठ  जायें।

 Please  take  your  seat.

 श्री  रघुवंश  प्रसाद  सिंह  :  अध्यक्ष  महोदय,  हम  लोगों  ने  नियम  के  तहत  एडजर्नमेंट  मोशन  दिया  है।  देश  के  किसानों  के  साथ

 (व्यवधान)
 देश  के  गरीबों  का  क्या  होगा,  यह  इस  सदन  को  बताया  जाये

 MR.  SPEAKER:  This  is  too  much.  Please  take  your  seat.
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